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SHRI BHASKAR ANNAJI MOWDK-
KAR: (Maharashtra): Madam, I wan!
to associate with the Spevial Mention.

ANNOUNCEMENT REGARDING
PANEL OF VICE-CHAIRMEN

THE DFEPUTY CHAIRMAN: Before
1 adpourn the House for lunch. 1 have
t» make an announcemont.

I hav. to intorm the Mmmbers that
the hon, Chairman has nominated  the
following Members on the Panel of Vice-
Chairmen: .

1. Shri M. A. Baby,

2. Shri Bhaskar Annaji Masodkar,
3. Smt. Jayanthi Natarajan,

4. Shrd Shankur Dayal Singh

5. Smt. Sushma Swara;,

6. Prof. Chandreph P. Thakur.

We have a mew  addition ie. Smt.
Sushma Swaraj. There are VeTy fow
Members over here at present, but who-
ever are here, they will cooperate with
her and whoever are not here, when they
come, they will also cooperale with her.
Today at 2.30 she wili occupy the Chair.
1 will persomally come and ask her to
occupy the Chaic.

SHRI PRAMOD MAHAJAN (Maha-
rashtra): She will host a lunch to Mem-
bers to celebrate.

THE DFPUTY CHAIRMAN: 1 think.
you people should give her Tonch for
laking that responsible job.
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The House stands adjourned for onme
hour for lumch.

The House then adjourned for luach at
thirtyfive minutes past one of the. clock.

The House reassembled after lumch at
thirty-six minuteis past two of the clock,

The Vice-Chairman (Shrimati Sushma
Swaraj) in the Chair

SPECTAL MENTIONS—Conrd.
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Firing and Lathi-Charge on a Religious
Procession on the day of Mahavir
Jayanth; at Hyderabad
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“Chief Minister N. Janardhan Red-
dy has ordered a judicial inquiry
into the incident leading to the
Jain procession ‘turning = violenf
and the consequent opening of
the Ciry police.”
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SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Madam, I just want
to associate with Mr. Raghaviji.
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- SHR1 V. NARAYANASAMY (Pondi
cherry): Madam, he was a very senior
Member,

SHRI S. S. AHLUWALIA: He was * 3
senior Member and ‘4 sittihg Member.
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SHRE V. NARAYANASAMY: His
vontribution to the House js so much.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ): I share your com:
cerm, Mr. Narayanasamy.
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Havala rackets in Delhi and other
metropolitan cities
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